
I5S09 Written Answers SRAVANA 6,1889 (SAKA) Writte?l AMUleTs 15510 

(b) if so, the action tak,en by Gov-
ernment in this regard? 

Tbe MJnlster 01 Industrial Develop-
ment and Company Affairs (Sbrl F. A. 
AJuaec1): (a) (i): Yes, Sir. 

(II) No, Sir. 

(b) The Government of Maharash-
tra's proposal for distillation of 
foreign liquor at the Government dis-
tillery at Chitali is under considera-
tion. Regarding establishment of a 
foundry at Wardha, setting up a 
Foundry FQl'ge Project at Wardha in 
the Central SectQl' is under considera-
tion. 

ladustrlal Projects In Mahar..shtra 

7!3!. Shri SonaV&ne: 
SIlrI D. S. Patll: 

Will the Minister of Steel, Mines 
aDd Metals be pleased to state: 

(a) whether it is a fact that the 
Government of Maharashtl'a have re-
quested for the sanction of the Alu-
minium factory at Ratnagiri; and 

(b) if so, the action taken by Gov-
emmellt in this regard? 

The MlDlster 01 Steel, Mines and 
Metals (Dr. ChanDa Reddy): (a) and 
(b). The Bharat Aluminium Com-
pany Ltd., New Delhi, a Central Gov-
ernment Company, have been entrust-
ed inter aHa with the implemenbtlon 
01 a new 60,000 tonnes aluminium 
project in the Koyna region 01 Maha-
rashtra State. A detailed report for 
the project, with Ratnagiri as the 
location, prepared by Messrs Verei-
nigte Aluminium Werke of West 
Gennany has been examiDed by the 
Company, aad the cost estimates of 
the project, as revised by the Bharat 
Aluminium Company, are presently 
u.nder consideration cl the Govern-
ment. The Maharashtra Government 
nave also requested for early sanction 
aDd implementation of the projeet. A 
deciB10n .on the project 18 expected to 
be taken .hortly. 

Over-Bridle at MaIIaDi 8tatiea 
7!33. Shri BalfoviDd Verma: 

Shri Kladar Lal: 
Dr. Mahadeva Prasad: 
ShrI K. D. 'frlpathl: 

Will the Minister of Railways be 
pleased to state: 

(a) whether an over-bridge has 
been constructed at Mailani Station 
of the North-Eastern Railway for the 
convenience of passengers to go over 
to the other platform; 

(b) if so, the reasons for not ex-
tending it upto the colonies of the 
Railway employees; 

(c) the number of families residing 
on the other side of Railway linell; 

(d) whether the family members of 
these employees have been allowed to 
cross the railway lines to go over to 
Mailani village to purchase the daily 
necessities of life; and 

(e) if not, what passage has been 
given to them to enable them to crOSs 
the railway lines? 

The ma1ster of RaIlways (Shrl 
C. M. P-ma): (a) Yes. 

(b) and (c). Thel'e are only about 
150 Railway quarters on the other 
side of the Railway line and as such 
extension of the existing loot over-
bridge is not considered necessary at 
this stage. 

(d) No. 

(e) There exist level crossings on 
both sides of the yard. There is alIo 
a proposal to provide a foot-path 
aCl'OllS the tracks at the South end of 
the yard lor the residents to go from 
the colony to the village situated on 
the other side of the railway line. 

Settlq lip of Paper MU1 III U.P. 

71K. SIIrI 8l1li0.184 verma: 
Dr. Mahadeva Prua4: 
8Iu1 KIDdar LaI: 
8bi1 IL D. 'I'rIPdhI: 

WUl the Minilier of IDAw&rIal 



15S11 Written Answers JULY 28, 1967 Written A:nswers ]5512 

Development and Company Affalni !Je 
pleased to state: 

(a) whether a survey was conducted 
in Kheri District (U.P.) in order to 
set up a paper mill in the Public Sec-
tor; 

(b) if so, the result thereof; 

(c) the site selected for the same; 
and 

(d) by what time the project wiiJ 
be completed? 

The MIIlIster of Industrial Develop-
ment and Oompany Affalrs (Shri F. A. 
Ahmed): (a) to (d). There is no 
proposal to set up a Paper Mill in tile 
Public Sector In the Kheri District and 
as such no survey has been conducted. 
Some data about the working of Sugar 
Mills and availability of bagasse wcre 
however collected about two years 
back by the N.I.D.C. 
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Accidents between Lumdlng and 
Mariani 

7%36. Shrimatllyotsna Chanda: Will 
the Minister of Railways be pleasEod 
to state: 

(a) the number of railway accidents 
which took place between Lumding 
and Mariani this year; 

(b) whether any enquiry has been 
made in this regard; and 

(c) if so. the findings of the ell-
quiry? 

The MinIster of Rallways (Shr! 
C. M. Poonacha): (a) During the 
period 1st January 1967 to 30th June 
1967, 5 accidents took place on the 
Lumding-Mariani Section of the 
North-East Frontier Railway. All the 
five accidents were cases of derail-
ment. 

(b) Enquiries have been held into 
all these accidents. 

(e) Three derailments were due to 
the failure of Railway staff, one due 
to sabotage and the remaining one i;; 
stiU under investigation. 

Attaching of Extra Bogie to o. T. 
ExpreIB 

7237. Shri Jaganuath Rao 108111: Will 
the Minister of RaIlways be pleased 
to state: 

(a) whether Government are aware 
that there is II-g~eat deman,d to attach 
a boaie trom. ~o a  to Madras to 
G.T. Express as ihere is a large num-
ber of Southerners employed In 
<i.E.L., Bhopal; and 




